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PREFACE

This publication contains a brief resume of work done in the Tenth
Lok Sabha during the Sixth Session from 22 February to 14 May,
1993.

New DEeLHi; C.K. JAIN,
July, 1993 Secretary-General.

Asadha, 1915 (Saka)
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1. DURATION OF SESSION

Date of commencement — (@22 February, 1993

Date of Adjournment — £°14 May, 1993

Date of Prorogation — 18 May, 1993

Total Number of days of Session — 82 days

Number of actual sittings — 45

Number of hours of sittings — 313 hours and 23 minutes.

@The first sitting commenced with the playing of National Anthem.

£The last sitting ended with the playing of National Song.

*(i) On the recommendation of Business Advisory Committee House agreed to cancel
the sittings fixed for 2, 6, 7, 8, 12, 15 and 16 April, 1993 in view of the 89th Inter-
Parliamentary Conference.

(ii) The Session was originally scheduled to conclude on 7 May, 1993.
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1993).

Statutory Resolution seeking disapproval of the Gold Bonds
Statutory Resolution seeking disapproval of the Interest on

tatutory Resolution seeking disapproval of the Essential

1993).

Undertakings Ordinance, 1993 (No. 4 of

£The motion for consideration of the Bill was discussed together with the S

Commodities (Special Provisions) Amendment Ordinance, 1993 (No. 1 of

“The motion for consideration of the Bill was discussed together with the

(immunities and Exemptions) Ordinance, 1993 (No. 22 of 1993).
“*The motion for consideration of the Bl was discussed together with the

Delayed Payments to Small Scale and Ancillary Industrial
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10.
1.
12
13.
14.
15.
16.

SUMMARY

Bills opposed at introduction stage
Bills passed by Rajya Sabha and laid on the Table..........................

Bills passed by Rajya Sabha and retured by Lok Sabha with
BMBNOMBNES ...ttt e et e e e e s nae e eeeaaes

Bills returned by Rajya Sabha with amendments and laid on the
Table of Lok Sabha

Bills PASSO .........coiiiiiiiiieic e
Bills NOGALIVET ...ttt
Bills WItRATAWN. ...
Bills PAM-AISCUSSO ...t
Motions for adjournment of debate on the Bills adopted.

Bills referred to Select Committee ....................c..cccecoeuennae TR

Bills referred to Joint Committee
Bills reported by Select Committee....................ccccoeiviviiiceiiiiicn
Bills reported by Joint COMMIMBe ...............cccococveiiiiciniiciiiie s

Bills originating in and referred to a Joint Committee by Rajya
Sabha in respect of which motions for concurrence were adopted
DY LOK S@DNA ...t e

Bills pending at the end of the Sixth Session of Tenth Lok Sabha
vide Para No. 2109 of Lok Sabha Bulletin—Part || dated 20.5.93 .

15

Nil
Nil
Nil
Nil
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SUMMARY

Bills pending at the end of the last session

Bills introduced ........

Bills withdrawn........ ... ...

Bills negatived ... ...................

Bills removed from the Register of Pending Bills .. ... .
Bills part-discussed

Bills pending at the end of the session vide para No. 2110 of
Bulletin—Part |l, dated 20.51993 .......... ...
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5. DIVISIONS

No. of Divisions held

13
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7. LEAVE OF ABSENCE

Sl. Names of Members Period for which Date when
No. leave granted leave
granted
Shri Yashwantrao Gadakh Patil 19.7.92 to 20.8.92
Shri Vilasrao Nagnath Rao Gundewar 24.11.92 to 9.12.92
Shri Krishpa Marandi 24.11.92 to 9.12.92
and 16.1292 to 22.3.1993
23.12.92
4. Shri Prakash Narain Tripathi 241192 to 9.12.92
and 16.1292 to
23.12.92
5. Shri K. Muraleedharan 22.2.93 to 12.3.93.
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AR

No.
No.
No.
No.

MOTIONS UNDER RULES 191 AND 342
SUMMARY

of notices received —
of motions admitted —
of motions discussed —
of motions remained Pan-discussed —

Total time taken —

36

484
100
Nil
Nil
Nil
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9. OBITUARY REFERENCES

Name and Particulars of Date of death Date on which Time taken
Membership reference made
H. M.

2 3 4 5

Dr. Mono Mohan Das 13.12.1992
(Member, Constitutent
Assembly, Provisional
Parliament, First to Third
Lok Sabha)

Shri Sharddhakar Supakar 06.01.1893
(Member, Second and
Fourth Lok Sabha)

Shri Annasaheb P. Shinde 12.01.1993
(Member Third to Sixth

Lok Sabha)

Shri Raghavendrarao 16.01.1993 2221993 0 ' 05
Srinivasrao Diwan r

(Member, First Lok Sabha)

Shri Vaijanath Mahodaya 19.01.1993
(Member, First Lok Sahba)

Shri Bindeshwari Dubey 20.01.1993 |
(Member, Seventh Lok

Sabha)

Shri Biren Roy 21.1.1993
(Member, Second

Lok Sabha)

Shri Baldev Singh Arya 22.12.1992
(Member. Provisional

Parliament)

Shn Raj Mangal Mishra 09.02.1993 j 26.2.1993 0 03

(Member, Ninth Lok Sabha)

Shri Bhagwat Dayal Sharma 22.02.1993
(Member. Sixth Lok Sabha)

Shrj Bahadurbhai Kunthabhai 28.02.1993 053.1993 0O 02
Patel
{Member, First Lok Sabha)

38



2 3 4 5
12. Shri Inder J. Malhotra 24.03.1993 )
Lok Sabha) [
+8. Shri Suresh Chandra Mishra 30.03.1993
(Member, First Lok Sabha)
4. Shri Suraj Lal Verma 16.03.1983 2341993 0 01
(Member, Third Lok Sabha)
16.  *Shri Ranasinghe Premadasa 01.05.1903
(President of Sri Lanka) 03.51993 0 A
16. Shri N.G. Goray 01.5.1993

(Member, Second Lok
Sabha)

*House was adjourned for the day without transacting any business.
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10. PANEL OF CHAIRMEN

Sl.

No.

Name of Member

Date of Nomination

o v s W N =

Shri Sharad Dighe

Prof. Malini Bhattacharya
Shri Tara Singh

Shri Nitish Kumar

Shri Ram Naik

Shri Peter G. Marbaniang

>

23.2.1993
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11. PAPERS LAID ON THE TABLE

(a) By Government

(b) By Private Members

41
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15. QUESTIONS
(i) Starred Questions

(a) Number of Questions put down in — 1020
Question Lists for oral answers
(b) Number of Questions orally answered — 173
(i) Short Notice Questions
(a) Number of Questions put down — 1
in Short Notice Question List
(b) Number of Short Notice Questions — 1

orally answered
(i) Unstarred Questions

(a) Number of Questions put down — 8662°
in Question Lists for written answers
(b) Number of Questions for which — 9509

written answers were laid on the Table
including those put down for oral ans-
wers but not reached for oral answers

‘Includes 99 Unstarred Questions deleted/transferred from one
Ministry to another.
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‘DISCUSSIONS ON MATTERS OF URGENT PUBLIC
IMPORTANCE FOR SHORT DURATION UNDER RULE 193

SUMMARY
No. of notices received 250
No. of discussions admitted 7
No. of discussions held 4
No. of discussions remained Part-.................
discussed
Total time taken 13 hours
and
58 minutes



19. SITTINGS OF LOK SABHA

S.No.

Subject

Date

Remarks

1.

Cancellation
of sitting fixed
for 9 March,
1993

Cancellation

of sittings fix-
ed for 2, 6, 7,
8, 12, 15 and
16 April, 1993.

5.3.1993

16.3.1993

Fixation of sit- 31.3.1993

tings from 10
to 14 May,
1893.

The Deputy Speaker an-
nounced that in the meeting of
the Speaker with Members of
Panel of Chairmen, B.A.C. and
Chief Whips and Whips held on
5 March, 1993, decided that the
sitting of Lok Sabha fixed for 9
March, 1993 might be cancelled
as no sitting had been fixed on 8
March, 1993 on Account of Holi.
The House agreed. Accordingly,
sitting fixed for 9 March, 1993
was cancelled.

On recommendation of B.A.C.,
the House agreed to cancel its
sittings fixed for 2, 6, 7, 8, 12, 15
and 16 April, 1993 in view of the
89th Inter-Parliamentary Confer-
ence to be hosted by India dur-
ing that period in New Delhi.

The Minister of Parliamentary
Affairs announced in the House
that the Session of Lok Sabha
might be extended upto 14 May,
1993, for completion of urgent
items of Government and other
business. The House agreed.
Accordingly, sittings of the House
were fixed from 10 to 14 May,
1993.
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20. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
Announcements/Observations/References

SI.No.

Subject

Announcement regarding cancel-
lation of sitting of the House fixed
for Tuesday, 9 March, 1993
Announcement regarding discus-
sion on Demands for Grants of
the Ministry of Agriculture at
5 P.M. and Guillotine in respect of
all the outstanding Demands for
Grants at 6 P.M. on 4 May, 1993
Observation regarding procedure
for considering motion for present-
ing an Address to the President
under Clause (4) of Articie 124 of
the Constitution and Motion for
consideration of the Reporting of
the Inquiry Committee constituted
to investigate into the grounds on
which removal of Shri V. Rama-
swami, Judge, Supreme Court of
India was prayed for

Valedictory references on the con-
clusion of the 6th session of Tenth
Lok Sabha

By whom Date
Deputy 5.3.1993
Speaker
Speaker 3.5.1993

Speaker 10.5.1993

Speaker, 14.5.1993
Prime Minis-
ter, Sarvashri
Jaswant
Singh, Ram
Vilas
Paswan,
Somnath
Chatterjee
and Lokanath
Choudhury.




21. STATEMENTS
(i) Statements made/laid by Ministers under Rule 372

SI.No. Brief subjec’ Name of Date  Time
Minister Taken
1 2 3 4 5
H. M.
1. Regarding Tripura. Shri S.B. Chavan 1.3.1993 0 04
2. Regarding Tripura. Shri S.B. Chavan 3.3.1993 0 04
3. Government Business for the Shri P.R. 5.3.1993 0 02
week commencing 9 March, Kumara-
1993. mangalam

4. Government Business for the Shri Vidyacharan 12.3.1993 0 02
week commencing 15 March, Shukia
1983

£5. Bomb blasts in Bombay. Shri Rajesh 12.3.1993 0 14
Pilot

6. Bomb explosions in Bombay on Shri S.B. Chavan  15.3.1883 0 05
12 March, “1993.

7. Government's decision about re- Shri P.A. 16.3.1993 0 02
vision of rate of industrial Dear- Sangma
ness Allowance with retrospec-
tive effect from 1 January, 1989,
guidelines for wage negotiations
in Central Public Sector Under-
takings and introduction of a
Pension Scheme for subscribers
of Employees’ Provident Fund.

*8. Socio-economic criteria for exclu- Shn Sitaram 16.3.1993 0 02
sion of “Creamy Layer" from Kesri
“Other Backward Classes".

9. Bomb explosion at Caicutta on Shri Rajesh 1831993 0
16 March, 1963. Pilot

10. Govemment Business for the Shri Vidyacharan 19.3.1983 0
period 22 to 31 March, 1983.  Shukia

€ Also laid on the Table a copy of the Report of the Expert Commitiee (Hindi and
English versions) for specifying the criteria for identification of socially advanced
persons among the Socially and Educationaily Backward Clasess.

* Members were permitted to ask clasificatory questions.



1 2 3 4 5

1. Mdmhm Smt. Sheila 223.1983 0 o086
Mithapur and M.B. Road, Delhi. Kaul

12. Accidental deaths in Shahud. Shri Kamal 22.3.1983 0 02
Kalyan near Bombay due to toxic Nath
release from M/s Century Rayon
Lud.

13. investigations abroad of the sus- Shri Dinesh 24.3.1993 0 05
pects in Bombay Bomb biasts.  Singh .

14. Introduction of new satelite Shri K.P. Singh 24.3.19983 0 o086
based T.V. Channel in India. Deo

18. Electronic surveillance of the Shri S.B. Chavan 29.3.1983 0 04
telephone of the Minister of
Human Resource Development.

16. important changes in the Export Shri Pranab 31.3.1883 0 12
and Import Policy, 1992-97. Mukherjee

17. Dismissal of the Nawaz Sharit Shri Dinesh 19.4.1993 0 04
Govemment in Pakistan. Singh

18. Derailment of IRL mixed train on Shri K.C. Lenka 21.4.1993 0 04
the Ranchi-Lohardaga section of
South Easten Railway on 20

April, 1993.

£19. Bomb blasts in Bombay. Shri S.B. Chavan  21.4.1993 0 23

£20. Reoent incidents which took Shri Rajesh 22.4.1983 0 10
place in Aligarh. Pilot

21. Indo-British environmental initia- Shri Kamal 22.4.1993 0 03
tive. Nath

22. Government Business for the Shri Vidyacharan 23.4.1993 0 02
week commencing 26 April, Shukia

1993.
23. Telecom Tariffs. Shri Sukh Ram 26.4.1993 0o 13
24. Crash of Indian Airlines Flight Shri Rajesh 26.4.1993 Q 04
IC-491 at Aurangabad on Pilot
26 April, 1993.
£25. Hijacking of Indian Airlines Flight @Shri Rajesh 26.4.1993 0o 22
IC-427 on 24 April, 1983. Pilot

£ Made on behalt of Shri Ghulam Nabi Azad.

@ Aiso laid on the Table a copy of (i) the Draft Agriculture Policy Resolution—as
modified (Hindi and English versions) and (i) the important suggestions (Hindi
and English versions) made by the States at the Chief Ministers' Conference heid
on 5 March, 1993.

60



1

2

3

26.

£27.

Setting up of the Rashtriya
Mabhila Kosh.

Aircrash at Aurangabad on 26
April, 1993.

28. Fire in the All India Institute of

28. The Verma

Medical Sciences, New Delhi
Commission of
Inquiry.

30. Government Business for the

31.

week commencing 3 May, 1993.

Decontrol of molasses and al-
cohol by rescinding the Molasses
Control Order, 1961 and Ethyl
Alcohol (Price Control) Order,
1971.

32. Communal violence in Manipur

£ 8

37.
38.

@@ 39.

. Government

. Visit of

on 3 May, 1993.

. Telecom Tariff.

Business for the
week commencing 10 May,

1993.

. U.S. Action designating India as

a priority foreign country under
its Special 301 Legislation.
Bangladesh Minister
for Communications, Col. Oli
Ahmed, to the Chakma refugees
camps on 8-9 May, 1993.

Interim relief to Bhopal
victims.

Minimum support price of copra
for 1993 season.

Dratft Agriculture
Resoiution.

Gas

Policy

Shri Arjun
Singh

Shri Ghulam
Nabi Azad

Shri B.
Shankaranand

Shri S.B. Chavan

Shri Vidyacharan
Shukla

Shri Eduardo
Faleiro

Shri S.B. Chavan

Shri Sukh Ram

Shri Mukul
Wasnik

Shri Pranab
Mukherjee

Shri Salman
Khursheed

Shri Eduardo
Faleiro

Shri Balram
Jakhar

Shri Balram
Jakhar

28.4.1993

28.4.1993

30.4.1993

4.5.1993

4.5.1993.

5.5.1993
7.5.1993

7.5.1993

12.5.1893

14.5.1993

14.5.1993

14.5.1993

£ Members were permitted to ask clarificatory questions.
@@ Also laid on the Table a copy of (i) the Draft Agriculture Policy Resolution—as
modified (Hindi and English versions) and (il) the important suggestions (Hindi

£d

on 5 March, 1863.

é1

English versions) made by the States at the Chief Ministers’ Conterence
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1 2 3 4 5

40. Financial Sector Programme Dr. Manmohan 14.5.1993 0 06
Loan from the Asian Develop- Singh

ment Bank.

41. Current situation in Jammu & Shri Rajesh 14.5.1993 0 14
Kashmir. Pilot

42. Alleged leakage of questions of Kum. Selja 14.5.1993 0 05

annual examinations of Delhi
University.




(it) Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned
during Tenth Lok Sabha as on 29 6.1993

Total number No. of replies Percentage of
of matters sent to mem- replies sent
raised bers by Mini- to Members
sters and co- by the
pies endor- Ministers
sed to Lok
Sabha Sec-
retariat

First Session 270 212 78.51
(9.7.91 to 18.9.91)

Second Session 133 112 84.21
(20.11.91 to
20.12.91)

Third Session 314 226 71.97
(24.4.92 to
12.5.92)

Fourth Session 149 100 67.11
(8.7.92 to 20.8.92)

Fifth Session 61 32 52.45
(24.11.92 to
23.12.92)

Sixth Session 253 93 38.75

(22.2.93 to
14.5.93)

63



L) ) @) (4)
5.5.1983 19 22 1 02
7.5.1993 15 24 1 04
10.5.1993 15 20 1 07
11.5.1993 6 1 0 %%
12.5.1993 14 25 0 45
13.5.1993 12 19 1 04
14.5.1993 26 29 1 01
Total 388 637 39 21




22. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS TRANSACTED DURING THE SIXTH SESSION
OF TENTH LOK SABHA

Business Time Percentage to
Taken the total
time taken
H M
ADJOURNMENT MOTIONS 5 07 16
BILLS
(a) Government Bills ‘54 3 174
(b) Private Members' Bills 12 12 39
BUDGETS
(a) Railway Budget w18 15 58
(b) General Budget 43 38 13.9
(c) Budget in respect of States under Presi- €8 02 2.6
dent's rule
DISCUSSIONS
(a) Haif-an-Hour Discussions (Rule 55) 1 41 05
(b) Short Duration Discussions (Rule 193) 13 58 44
MATTERS OF URGENT PUBLIC IMPORTANCE 39 21 12.6
RAISED AFTER QUESTION HOUR
MATTERS UNDER RULE 377 5 41 1.8
MOTIONS
(a) Motion under article 124(4) of the Constitu- 15 35 5.0
tion
(b) Motions under rule 388 0 04

° Joint discussion took piace on certain Statutory Resolutions [Vide Statement No.
17 (ii) SI. Nos. 2 to 13) and Motion for Consideration of the connected Government
Bills [Vige Statement No. 3 SI. Nos. 6 to 8, 14 to 21 & 26). Time taken on joint
discussion has been shown under Government Bills.

£ Joint discussion took place on (i) Himachai Pradesh State Legislature (Delegation
of Powers) Bill, 1893 {Vide Statement No. 3 (i) SI. No. 25] (i) Demands for Grants
on Account (Himachal Pradesh) for 1993-94 and (ii) Supplementary Demands for
Grants (Himachal Pradesh) for 1992-93. Time taken on Joint discussion has been
shown under Himachal Pradesh Budget.
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Business Time Percentage to

Taken the tota!
time taken
H M
PRESIDENT'S ADDRESS 18 03 58
QUESTIONS 38 04 12.1
RESOLUTIONS
(a) Government Resolution (
(b) Statutory Resolutions 8 38 2.8
(c) Private Members' Resolutions 7 51 25
STATEMENTS (Rule 372) 4 14 14
OTHER MATTERS such as Papers laid on the 18 28 5.9
Table, Obituary References, Questions of Priilege,
Points of Order, Personal Explanations, etc.
TOTAL 313 23 100.0

(@ Joint discussion took place on (i) a Government Resolution |Vide Statement No.
17 (i); (i) General discussion on Budget Railways for 1993-94: (ii) Demands for
Grants in respect of Budget (Railways) for 1993-94: and (iv) Supplementary
Demands for Grants (Railways) for 1992-93. Time taken on joint discussion has
been shown under Railway Budget.
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